
FACTUAL AND ACTION TAKEN REPORT 

       OF JOINT COMMITTEE 

                               IN OA 19/2021 (CZ) 

 

PRABHAT MOHAN PANDAY 

VS 

State Of MP and Ors 

 

COMMITTEE MEMBERS 

 

1. District Collector, Chhindwara, through its representative, Shri 
Manish Palewar, Mining Officer, Chhindwara.  

 
2. MP SEIAA, Bhopal through its representative Mr. Alok Nayak, 

OIC, MP SEIAA, Bhopal. 
  

3. MPPCB, through its representative Mr. Avinash C Karera, 
Reagional Officer , MPPCB, Chhindwara.  
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Photographs of sites 

 

  
Rohana Sand Mine (River Kanhan) Tehsil Sausar, Distt. Chhindwara 

 

  
Mehndi Sand Mine, (River Kanhan) Tehsil Sausar Distt Chhindwara  
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Imlikheda Sand Mine, (River Kulbehra) Tehsil & Distt Chhindwara  

 

 
Sand Stock Yard Khutamba Tehsil Sausar Distt Chhindwara 
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Annexure 2 
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Annexure -3 
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Annexure 4 
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Annexure 6 

Status of documents (Approved Mining Plan/RP/DSR) of sand mining cases in view of the direction of  

Hon’ble National Green (CZ) OA No 19/2021(CZ) dated 25.5.2021  

S. 

No 

Case No MRD/lease sanction order Mine Plan/ RP/ PC Approved 

DSR 

SEAC/SEIAA 

Meeting date 

EC/EC transfer Remarks 

1.  7159/2020 Collector Vide letter no 

1129 dt 19.06.19 (khasra no  

426/2,426/3/426/4 area 

1.730 ha) 

Yes /Yes PC-7000 M3/year 

(khasra no  

426/2,426/3/426/4 area 

1.730 ha) 

Yes 441 dt.15.06.20/ 

624 dt.26.06.20 

EC issued vide letter No 

1463 dtd.30.06.20 (PC- 

7000 M3/year (khasra no 

426/2,426/3,426/4 area 

1.730 ha) 

 RP not required in stone mining 

cases 

 There is no any discrepancy  in  

MP/ DSR/area/khasra & PC 

2.  7826/2020 Collector Vide letter no 

2767 dt 18.03.20 (khasra no  

85 area 2.0 ha) 

Yes/Yes/PC- 5000 M3/year 

(khasra no 85 area 2.0 ha) 

Yes 462 dt.30.09.20/ 

643 dt.06.10.20 

EC issued vide letter No 

3983 dtd.22.10.20 ( PC-

5000 M3/year , khasra no 

85 ,area 2.0ha) 

There is no any discrepancy  in  

MP/RP/DSR/area/khasra & PC 

3.  5246/2016 MRD vide letter no 897 dt. 

11.05.2020 (khasra 

No,141,145 area 9.80 ha) 

Yes/Yes PC -126750 

M3/year (khasra no 

141,145 area 9.800) 

NR in EC 

transfer 

SEIAA Meeting 

615.dt. 08.06.20 

EC transferred vide 

letter751 dt.11.06.20 (PC-

65061 M3/year , khasra no 

141`,145 area 9.80) 

 DSR not required in EC transfer 

case 

 There is no any discrepancy  in  

MP/RP/DSR/area/khasra 

 Note:- (PC 126750 M3/year 

mention in MP & EC transfer letter 

issued in  65061 M3/year (as per 

previous EC) 

4.  5255/2016 MRD vide letter no 893 dt. 

11.05.2020 (khasra No,06 

area 6.0 ha) 

Yes/Yes/ PC-110000 

M3/year (khasra no 6 area 

6 ha) 

NR in EC 

transfer 

SEIAA Meeting 

615 dt.08.06.20 

EC transferred vide 

letter779 dt.11.06.20 

(Pc-110000 M3/year , 

khasra no 6 area 6 ha) 

 DSR not required in EC 

transfer case 

 There is no any 

discrepancy  in  

MP/RP/DSR/area/khasra 

/PC 

5.  7111/2020 Collector Vide letter no 

2837 dt 29.04.20 (khasra no 

288 area 1.320 ha) 

Yes/Yes/PC- 

19800M3/year(khasra no 

288 area 1.320 ha) 

Yes 437 dt.01.06.20/ 

619 dt.12.06.20 

EC issued vide letter No 

948 dtd.18.06.20 PC- 

19800M3/year(khasra no 

288 area 1.320 ha) 

There is no any discrepancy  in  

MP/RP/DSR/area/khasra & PC 

Note: PP has  submitted approved 

mine plan vide letter 23.09.20 and 

requested to  change the 

configuration of the mining 

projects 
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SEIAA 664 meeting dt.05.03.21 

SEIAA vide letter no 7656 dt. 

25.03.2021 sent to PP regarding 

apply in Form-4 

6.  7075/2020 Collector Vide letter no 

2759 dt.18.03.20  (khasra 

no.92 area 3.50 ha 

Yes/Yes/PC-35000 

M3/year (khasra no 92 area 

3.50 ha) 

Yes 440 dt.06.06.20/ 

619 dt. 12.06.20 

EC issued vide letter No 

1015 dtd.18.06.20(Pc-

31000 M3/year khasra 92 

area 3.50 ha 

There is no any discrepancy  in  

MP/RP/DSR/area/khasra  (PC-

35000 M3/year mention in MP , As 

per recommendation SEAC, EC 

issued  31000 M3/year 

7.  7080/2020 Collector Vide letter no 

2838 dt 29.04.20 (172/1 area 

3.905 ha) 

Yes/Yes/Pc- 58575 M3 

/year (khasra no. 172/1 

area 3.905) 

Yes 440 dt.06.06.20/ 

619 dt.12.06.20 

EC issued vide letter No 

1011dtd.18.06.20 (PC- 

58575 M3 /year (khasra 

no. 172/1 asrea 3.905) 

There is no any discrepancy  in  

MP/RP/DSR/area/khasra & PC 

8.  7081/2020 Collector Vide letter no 

2758 dt 18.03.20 (khasra no 

92 area 3.50 ha) 

Yes/yes/PC-35000 M3 

/year (khasra no 92 area 

3.50 ha) 

Yes 440 dt.06.06.20/ 

619.12.06.20 

EC issued vide letter No 

1007dtd.18.06.20 (PC-

35000 M3 /year (khasra no 

92 area 3.50 ha) 

There is no any discrepancy  in 

MP/RP/DSR/area/khasra 

9.  7822/2020 Collector Vide letter no 

2752 dt 18.03.20 (khasra no 

180 area 3.50 ha) 

Yes/Yes/PC-23200 M3 

/year (khasra no 180 area 

3.50 ha) 

Yes 462 dt.30.09.20/ 

643 dt.06.10.20 

EC issued vide letter No 

3989 dtd.18.06.20 (PC-

23200 M3 /year (khasra no 

180 area 3.50 ha) 

There is no any discrepancy  in  

MP/RP/DSR/area/khasra & PC 

10.  7842/2020 Vide letter no 2769 dt 

18.03.20 (khasra no 114 area 

2.0 ha) 

Yes/Yes/Pc-5000 M3 /year 

(khasra no 114 area 2.0 ha) 

Yes 464 dt.03.10.20/ 

644 dt.07.10.20 

EC issued vide letter No 

4172 dtd.23.10.20 (Pc- 

5000 M3/year khasra 114 

area 2.0 ha 

There is no any discrepancy  in  

MP/RP/DSR/area/khasra & PC 
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Status of sand mining cases (10 nos) of District - Chhindwara 

S. No. Case No Dispatch SEIAA SEIAA/SEAC 

Meeting  

Current Status 

1.  7159/2020 Prior Environment Clearance for Stone Quarry in an area of 

1.730 ha. (7000 cum per annum) (Khasra No. 426/2-3-4), Village - 

Wadegaon, Tehsil - Pandhurna, Dist. Chhindwara (MP) by M/s 

Shivdarshan Construction, R/o Tar Bazar, Shastriward, Pandhurna, 

Dist. Chhindwara  

04-06-20  

 

  

441 dt.15.06.20/ 

624 dt.26.06.20 

EC issued vide letter no. 1463-

64/SEIAA/20 dated 30-06-20. 

2.  7826/2020 Prior Environment Clearance for Sand Quarry in an area of 

2.0 ha. (5000 cum per annum) (Khasra No. 85), Village - Chaumau, 

Tehsil - Junnardeo, Dist. Chindwara (MP)  by hri Shishir Khandar, 

Samashish Bhavan, 18, Malik Complex, Tenament Hotel, Airport 

Center Plient, Somalwada, Wardha Road, Dist. Nagpur, Mah. 440025, 

26-09-20 462 dt.30.09.20/ 

643 dt.06.10.20 

EC issued vide letter no. 3983-

84/SEIAA/20 dated 22-10-20. 

3.  5246/2016 Prior Environment Clearance for Sand Deposit in an area of 

9.800 ha. (126750 cum/year) at at khasra no 141,145 at Village-Rohna, 

Tehsil - Sounsar, Dist. Chhindwara (MP) by M/s Sainik Foods Pvt. 

Ltd, Shri Narayan Prasad Pandey, H.No. 1199, D/13, 3rd Floor, 

Stateno 13, Govindpuri, Kalkaji, New Delhi - 110019 

17-06-16 

 

353 SEIAA meeting 

dated 22-07-16. 

615. SEIAA Meeting  

dt. 08.06.20 

 

 EC issued vide letter no. 2967-

68/SEIAA/16       dated 03-08-16. 

EC transfer vide letter no. 751-

52/SEIAA/20 dated 11-06-20. To Shri 

Shishir Khandar, Samashish Bhavan, 18, 

Malik Complex, Tenament Hotel, Airport 

Center Plient, Somalwada, Wardha Road, 

Dist. Nagpur, Mah.   

4.  5255/2016 Prior Environment Clearance for Sand Deposit in an area of 

6.00 ha. (110000 cum/year) at khasra No 06 at Village-Rajhari 

Borgaon, Tehsil - Sounsar, Dist. Chhindwara (MP) by M/s 

S.R.Traders, Shri Atul Goldal, 12, Metro Plaza, Bitthal Market, 

Bhopal, MP - 464001 

20-06-16 386 SEIAA meeting 

dated 16-11-16.  

SEIAA Meeting  

615 dt.08.06.20 

 EC issued vide letter no. 4749-

50/SEIAA/16 dated 13-12-16.  

EC transfer vide letter no. 779-

80/SEIAA/20 dated 11-06-20 to Shri 

Shishir Khandar, Samashish Bhavan, 18, 

Malik Complex, Tenament Hotel, Airport 

Center Plient, Somalwada, Wardha Road, 

Dist. Nagpur, Mah. 440025, . 

5.  7111/2020 Prior Environment Clearance for Sand Quarry in an area of 

1.320 ha. (19800 cum per annum) (Khasra No. 288), Village - Badosa, 

Tehsil - Bichua, Dist. Chindwara (MP)  by Shri Shishir Khandar, 

Samashish Bhavan, 18, Malik Complex, Tenament Hotel, Airport 

Center Plient, Somalwada, Wardha Road, Dist. Nagpur, Mah. 440025,  

29-05-20 437 dt.01.06.20/ 

619 dt.12.06.20 

SEIAA 664 meeting 

dated 05-03-21. 

EC issued vide letter no. 948-

49/SEIAA/20 dated 18-06-20. PP has 

requested to change in configuration of the 

mining project. As per decision of 664 

SEIAA meeting dated 05-03-21.  Vide 

http://mpseiaa.nic.in/pdfs/EC_7159.pdf
http://mpseiaa.nic.in/pdfs/EC_7159.pdf
http://mpseiaa.nic.in/pdfs/EC_7826.pdf
http://mpseiaa.nic.in/pdfs/EC_7826.pdf
http://mpseiaa.nic.in/pdfs/EC_5246.pdf
http://mpseiaa.nic.in/pdfs/EC_5246.pdf
http://mpseiaa.nic.in/pdfs/ECTS_5246.pdf
http://mpseiaa.nic.in/pdfs/ECTS_5246.pdf
http://mpseiaa.nic.in/pdfs/EC_5255_16.pdf
http://mpseiaa.nic.in/pdfs/EC_5255_16.pdf
http://mpseiaa.nic.in/pdfs/ECTS_5255.pdf
http://mpseiaa.nic.in/pdfs/EC_7111.pdf
http://mpseiaa.nic.in/pdfs/EC_7111.pdf
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Letter no. 7656/SEIAA/21 dated 25-03-21 

sent to PP. 

6.  7075/2020 Prior Environment Clearance for Sand Quarry in an area of 

3.50 ha. (35000 cum per annum) (Khasra No. 92), Village - Mehndi, 

Tehsil - Sausar, Dist. Chindwara (MP) by Shri Shishir Khandar, 

Samashish Bhavan, 18, Malik Complex, Tenament Hotel, Airport 

Center Plient, Somalwada, Wardha Road, Dist. Nagpur, Mah. 440025 

23-05-20 440 dt.06.06.20/ 

619 dt. 12.06.20 

EC issued vide letter no. 1015-

16/SEIAA/20 dated 18-06-20. 

7.  7080/2020 Prior Environment Clearance for Sand Quarry in an area of 

3.905 ha. (58575 cum per annum) (Khasra No. 172/1), Village - 

Bichua Baggu, Tehsil - Sausar, Dist. Chindwara (MP) [153707 by  hri 

Shishir Khandar, Samashish Bhavan, 18, Malik Complex, Tenament 

Hotel, Airport Center Plient, Somalwada, Wardha Road, Dist. Nagpur, 

Mah. 440025, 

23-05-20 440 dt.06.06.20/ 

619 dt.12.06.20 

EC issued vide letter no. 1011-

12/SEIAA/20 dated 18-06-20. 

8.  7081/2020 Prior Environment Clearance for Sand Quarry in an area of 

3.50 ha. (35000 cum per annum) (Khasra No. 92), Village - Mehndi, 

Tehsil - Sausar, Dist. Chindwara (MP) [153384] by  Shri Shishir 

Khandar, Samashish Bhavan, 18, Malik Complex, Tenament Hotel, 

Airport Center Plient, Somalwada, Wardha Road, Dist. Nagpur, Mah. 

440025,  

23-05-20  440 dt.06.06.20/ 

619.12.06.20 

EC issued vide letter no. 1007-

08/SEIAA/20 dated 18-06-20. 

9.  7822/2020 Prior Environment Clearance for Sand Quarry in an area of 

3.50 ha. (23100 cum per annum) (Khasra No. 180), Village - Pareghat-

01, Tehsil - Sausar, Dist. Chindwara (MP) [174256 by Shri Shishir 

Khandar, Samashish Bhavan, 18, Malik Complex, Tenament Hotel, 

Airport Center Plient, Somalwada, Wardha Road, Dist. Nagpur, Mah 

26-09-20  462 dt.30.09.20/ 

643 dt.06.10.20  

 EC issued vide letter no. 3989-

90/SEIAA/20 dated 22-10-20. 

10.  7842/2020 Prior Environment Clearance for Sand Quarry in an area of 

2.0 ha. (5000 cum per annum) (Khasra No. 114), Village - Rampur, 

Tehsil - Junnardeo, Dist. Chindwara (MP) [174277] by Shri Shishir 

Khandar, Samashish Bhavan, 18, Malik Complex, Tenament Hotel, 

Airport Center Plient, Somalwada, Wardha Road, Dist. Nagpur, Mah. 

440025  

28-09-20  464 dt.03.10.20/ 

644 dt.07.10.20 

EC issued vide letter no. 4172-

73/SEIAA/20 dated 23-10-20. 

 

 

 

http://mpseiaa.nic.in/pdfs/EC_7075.pdf
http://mpseiaa.nic.in/pdfs/EC_7075.pdf
http://mpseiaa.nic.in/pdfs/EC_7080.pdf
http://mpseiaa.nic.in/pdfs/EC_7080.pdf
http://mpseiaa.nic.in/pdfs/EC_7081.pdf
http://mpseiaa.nic.in/pdfs/EC_7081.pdf
http://mpseiaa.nic.in/pdfs/EC_7822.pdf
http://mpseiaa.nic.in/pdfs/EC_7822.pdf
http://mpseiaa.nic.in/pdfs/EC_7842.pdf
http://mpseiaa.nic.in/pdfs/EC_7842.pdf

